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,The applicant who was tfee post

of Gan§maa in tbe year 1967, was promoted as Store 

Issuer and tbentothe post of clerk in tMi grade of

te 260-400 for several years and against »oa regularisa^ 

tion of bis services, he ^proached this Uribanal, 

praying that be may be treated confirmed on the post 

of Clerk and the respondents be directed to fix  feis

seaiority alongwith regular clerks of tb e  category 

of tbe petitioner •

2. Ihe applicant was ̂ p o in t e d  as permanent

Gangman and was prSmoted oh the post of Clerk in the

year 1982 and since then fae was continuing to hold the

post. Prcsn the counter it  appears that the post of 

Material ClerV^^®<^^®^ is a selection post ® d the 

applicant's ^pointment was adhoc local arrangemeat 

in staff g ^  arrangement. The applicant appeared in 

the written test and he qualified the same. Thereafter 

he qualified the viva voce and even thenjie was not 

regularised,

3, According to the applicant, after 18 moatfes
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of cjontiauQus seVvice* be should have been iesne*

to be a confirmed employee. According to the respondents,

the applicant ted worked on adhoc basis and he was not

holding the post in the grade of Rs 26G-40G and he

should not have been promoted as Material Checker and

go far as rule of 18 months is oiancenaed, it  is  only 

available to the persons who are found suitable, as

such he Could not ha^e been^rorooted. That may be so» 

but when the applicant v;as allowed to appear in the

written test, Years hare passed avd in case the case

of the cpplicant has not been considered, his c-ase may 

be considered after allowing him to ^p e a r  in suitability

test of Material Checker if  he s not been regularised-' 

so far. Let the process be completed within 3 months.

No order as to costs.

Adm, iMember.i/ Vice Chairman.
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